
From

To,

THE GAUHATI HIG H COURT AT GUWAHATI
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND niurRcnnl PRADESH)

No. Hc.vrr-ls/ 20L3(PL) I t oqq z I A

Smti layashree Bora,

It. Reglstrar (Vlgilance),

Gauhati High Court,

Guwahati.

Shri Abhijit BhattacharyYa,

District & Sessions ludge,

Darrang, Mangaldai.
.tl"

Dated Guwahati lhe 24Odober,2024'

Casual leave.

Your letter Nos. Dl(D) 7250 dtd. 22.10'2024 '

Office in your absence.

Yours faithfullY,

with reference to the above, I am directed to inform you that you have been

granted casual leave on O2,1L.2O24, along with station leave permission from the

ivening of 30.10.2024 till the morning of 04,11.2024. The Additional District & sessions

-1udge(FTC),Darrang,Mangaldai,rnherabsence,theChiefJudicialMagistrate'Darrang'
Mangaldaiandinhisabsence,thein-chargeoftheC]MWillremaininchargeofyourCourtand

Sub:

Ref:-

Slr,

sdl -
JT. REGIST RAR ( GILANcE)

Memo No, HC.vIr-15 12013(ot.)/ l0qq3 /A, dated

Copy to:

1. The Project Manager, Gauhati High Court, Guwahati'

)4 - lo -7ez<


